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concerns the textile machinery industry
~and the other textile industry, I
primarily deal with the textile machinery
industry, As far as textile machinery
industry is concernad, Government has
taken many steps to modernise the same
and to encourage exports of tha textile
machines. Figures for exports of textile
machinery for year 1983-84 are estimated
'to be Rs. 25 crores. We -have a plan
of action and textile machinery manu-
facturers’ association is fully coopera-
ting and we hop: that in the next five
to six years th: exports will go up to
Rs. 65-70 crores. - For modecrnisation
we have a technical development fund
scheme which is helpful for moderni-
sation of textile industry in the entire
range of spinning, weaving and process-
ing, We have constituted a develop-
ment council which is considering many
measures for improvement of the soft
loan scheme, larger allocation of funds,

creation of modernisation reserve fund,
higher depreciation investment allowance,
reduction in corporate tax, etec. All
these suggestions made by a sub-commi-
ttee are being considered by the develop-
ment council for consideration by the
Textile Commissioner and then by the

#*
Government.

' _j_‘*,',As far the textile industry as gocs we
have a Textiles Department working
under the Conimearce Minisiry but  the
ﬁgm_'c's 1 have show that by December,

1983 Rs. 554.01 crores had been  sunc- -

tioncd by the IDBI to the ftextile units
for modernisation’ schemes  OQut of
this an amount of Rs 34% crores has
been disbursed.
measures have been taken for reducing

Then many  fiscal

financial cost and soft loan schemes
are available at the reduced of intcrest
of 11 per cent- Wecak ‘units gct assis-
tance at the rate of 10 per cent. There
-'are. ma.my .other many other  fiscal
measures to help the textile indus'ry to
modernise itself,

VATSAKHA 19, 1906 (SAKA)

Oral A }is»ia_er 26

_SHRI M. V. CHANDRASHE-
KHARA MURTHY : Sir, it is good
that the government has liberalised this
soft loan scheme for the textile industry

on priority basis but I would like to know
whether it is also a fact that some of
the textile mills which wertsick and had
taken lJloans for modernisation of
machinery had misused the same. If
so, what action does the government
propose to take against such mal.
practices ? | '

SHRI NARAYAN DATT TIWARI :
Sir, I request the hon. Mcmber to

address a specific-question to my colle-
azue the Commerce Minister who deals
with the matter.

Unnatural Deaths in Capital

*994 SHRI MADHAVRAO
SCINDIA : Will the Minister of HOME
AFFAIRS be pleased to state :—

(a) the number of unnatural deaths
reported In thg Capital during the first .
threc months of 1984 and compalrativc
fizurcs for cach of the quarters in 1983 ;

(b) whether the figures show an
increasing trend of unnatural deaths ;

il

(c) the main causes of these deaths ?

THE MINISTER OF HOME
AFFAIRS (SHRIP. C. SETHI) : (a)
The requisite figures are .indicated

bzlow :
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1,1.1984 1.1,1983 1.4.1983 1.7.1983 . 1.10.1983
to _ to to to 0
31.3.1984 31.3.1983 30.6.1983 30.9.1983 31.12.1984
914 897 988 922
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(b) Compared to the first two quur-
ters of 1983, there is increase in the
number of unnatural deaths in the first
quarter of 1984, "But compared to the
ether quarters of 1983, the number of
unnatural deaths in the first quarter of
1984 is less. '

(¢c) The main causes of these
unnatural deaths are lust for money,
personal enmity, domestic discord,

mental instability, accidents etc.

SHRI MADHAVRAQO SCINDIA :
Sir, a large proportion of these un-
natural deaths comc under the category
of dowry deaths. In an article last
year 1 made a few suggestions for
containing and preventing this crime
and 1 would like to know Government
reaction (o these suggestions. [ had
made the following suggestions :---

(1) Government and other veluntary
social organisations should help in
creatling social pressure 8gainst this evil.

Sir, vou wilk'bc surprised to know
that till recently Vividh Bharati was
allowing advertisements to be broadcast
on its channels which went or like this :
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1 cannct say that Lhis crealcs a
conducive almosphere 1 feel that
Goveipment shoud be very cautious

be dialled by a person in

about the sort of advertisements which
they put across its channels.

My second suggestion is :

(2) To add credibility to the inves-
tigative process, the 1971 Coroner’s Act
already applicable in Bon:bay shculd be

“tended to the whole couniry. So that

an inquiry may be conducted by a
person of independent standing having
judicial powers. An independent inquiry
conducted by a Coroner-with the help
ofa Jury in public- will give greater
credibility, than an inqgiry.

(3) An infra-structure to deal with
the problem : —

MR. SPEAKER : It is a suggestion
for action. C

SHRI MADHAVRAO scmﬁ:_’_
This is a very important issuc. You
have to take interest in this, Sir.

MR. SPEAKER : Rule is rule.

SHRI - MADHAVRAO SCINDIA ;:
(3) An infrastructure to deal with the
problem-a telephone number which can
distress ; an
address where a person in distress can
go to for coeunsel ; lcgal aid centres ;
homes to provide shelters for victims
e,

(4) Government should set up a
National Commission on women, with
statutory powers to compile data and
constantly review cheir status in national
life, to review all laws pertaining. to
women and to monitor their implement
tion. ' . o
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I would like to know from Govern-
ment what is Government’s reaction to
these suggestions 2 May I know whether
steps would be taken to implement these
suggestion ?

SHRI P. C. SETHI : I have said

that about 30 per cent are due to acci-
dents on the roads. There are measures
which have been taken in order to avoid
these accidents. Re=garding advertise-
ment, I will certain draw the attention

of the Broadcasting Minister to this. -

Regarding suggestions mentioned by the
hon Member they are receiving our
attention ; ceglainly we will like to do
what we can about it. '

SHRI MADHAVRAO SCINDIA :
About National
Women ?

SHRI P. C. SETHI : This is not
under consideration. But according to
my information as for as the Dowry
deatns are concerned, the Bill is oing
to be introduced in this session only.

SHRI MADHAVRAO SCINDIA :
My seco:nd supplemsntary...I have
every right.

MR. SPEAKER : [ think you over-
step our right. . -

SHRI MADHAVRAO SCINDIA : In
spite. of having acquired sophisticated
esquipments and vehicles Delhi police
has failed to make satisfactory headeay
in the matter of prevention of murders.
The estimates Committee of .Lok Sabha
has recommended that integrated overall
requirements of the Delhi Police including
personnel should be considered orgently
at a very high level keeping in view the
special requirements of the Capital,
and the proposal to modernise the
Police be finalised with out any further
delay so that the Delhi police may be
aole to effectively check the incidents of
crimes and murders in particular in the
capital.

I would like to know whether
Government have taken any decision to
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implement the reccommendations of the
Estimates Committe¢ ? What steps do

- the Government propose to take ?

SHRI P. C. SETHI : The report _is
under very active consideration of the
Government.

SHRI KRISHNA CHANDERA
HALDER : The Minister has stated
that in first quarter of 1984 914
deathes were there ; in first quarter of
1983, 897 deaths have taken place.
He has stated that it includes
all accidents, (dowry deaths), murders,
etc, Can you give the break up of
all these categories ? In Delhi the
living standard is the highest in the
country. But therc are so many psople
living below the poverty line ; some of
the people have no earning to support
their - families and some of them
commit suicide ctc. due to poverty.
How many people have died in Delhi
in 1984, first quarter and also 1983,
first quarter, due to poverty and for
want of job and earning and due te
¢conomic instability ?

SHRI P. C. SETHI : 30 per cent of
deaths are due to accidents. There are
deaths due to suicide also. 1 would
certainly supply the break-up to the hon.
member.

SHRI KRISHNA CHANDRA
HALDER : But Sir, people are dying
due to poverty, for want of food and

earnings,

SHRI P, C. SETHIL : There are no
starvation deaths. o

SHRI KRISHNA CHANDRA

. HALDER : It was reported in the

newspapers, in Sunday’s Indian Express
with the cdptzon “Womaan in Delhi dies
of starvation.’ |

MR, SPEAKER : He says these are
no starvation deaths.

SHRI SATYASADHAN CHAKRA-

" BORTY : There are photographs also.
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SHRI KRISHNA CHANDRA
HALDER : He is misleading the House,
Sir.
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Job Guarantee for Laness Labourers

*995. SHRI A. C. DAS : Will the

Minister of PLANNING pleased to
state :

_ (a) whether there is any proposal
bafore .tl!o planpning Commission to form
cooperative . sociclies amongst  the
landless Iabouners and give them guaran-
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tee of _IObS for the whole year m ordcr_v )
to reduce labour unrest in’ the rura!_
areas ; and ‘

(b) if so, the details thercof ?

"

THE MINISTER OF STATE IN
THE DEPARTMENTS OF SCIENCE

AND  TECHNOLOGY, ATOMIC
ENERGY, SPACE ELECTRONICS
. AND OCEAN DEVELOPMENT

(SHRI SHIVRAJ V. PATIL) : (a) and-
(b) No, Sir. But currently, in addition
to the National Rural Employment’
l’ao&,rammc a new prograname, namely,
th Rural Landless Employment Guaran-
tee Programme launched during 1983-84 is
under implementation, the basic objec-
tive of the programme: being to improve-
and expand c¢mployment opportunities.
for the rural landless with a view to

. pioviding guaraotee of employment to at

lcast  one membzr  of every landless
tubour houschold upto 100 days in a
ycar,

SHRI A. C. DAS : In the rural
arcas, mostly the landless labourers
celonging  to Scheduled Castes and

~ Scheduled Tribes are being exploited and

harassed by the big landlords and
Sahukars, In the industrial sector too,
the industrialist is exploiting and harass-
ing the r1abourcers who are employed as
temporary or on daily wages. Although
a new programme— R L E G P has ‘been
launched during the yéar 1984-85, only
one member of a family will get employ-
ment and that too only for 100 days
ina year. That is also not being
implemented properly at the State level,
The main~cause of the atrocities being
committed on the Scheduled Castes in-

the rural areas is due to the very ‘low
wegces.

In view of this, I would like to know
whether the Planning Commission has
a plan or a proposal to organise labour
cooperative sacieties so that no indivi-
dual could approach any mdwidulll

labourer for their work,
{

SHRI SHIVRAJ V.  PATIL :
Governmeént is aware of the dm





